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88&8 to SiQPPore &lGts o,f tbe &blP-
ping Corporation of India and the 
Head Offtce in Bombay regarding the 
incident. The Sh1ppina Co11'oratton 
of India office in Sine-pore took up 
the matter with the Ministry ot Home 
Affairs and also informed the Indian 
High Commission at Singapore. The 
l\(J.n1Itry of Home Aftairs. ~ ore 

have informed Shippilll CorporatiOD of 
India that their Marine Police only 
patrol within the Singapore territorial 
waters and do not go iato intema-
tiona! waters an" that the Markle Po-
lice did not respond to the Master's re-
port of robbery as the vessel was coo-
tinuing her voyage to Japan and was 
not scheduled to stop at Singapore. 
They hlilve also added that. if Marine 
Police proteetiOD is sought it would be 
admissible only for shiP6 calling at 
Singapore to anchor within Singapore 
Port limits 

The Govefllmeut b.ave asked the 
Shlppin,g Corporation of India to in-
vestigate the matter and send detail-
oed report to the Government. The 
report is awaited. 

Protection 01. new Moore Islaad 

"'70. SHRI A. T. PATIL: 

SHRI MOOL CHAND DAGA: 

Will the Minister o! EXTERNAL 
AlIT AIRS be please" to state: 

(a) what are the penn anent steps 
taken by the Government of India 
to safecuard Indian Territory in New 
Moore-Island; 

(b) what damage did Bangladesh 

gull"'boats and other such acts of Ban-
gladesh cause to India; and 

(c) what was the intensity and im-
pact of adaeks ~ lmiian, Embassy in 
Dacca alld actioll t.tren by Govem-
ment in this respeet? 

THE l\IINlSTER OF EXTu.NAL 
AFFAIRS (SHRI P. V. NARASIM .. 
SA BAO): (a) and (b). Wblle Bangla-
d_ naval v.,..la have been iQ the 
vieinU¥ of )lew 1 o~ WGd du.r:1N 
tbe \last few monthl. tbetr .l\mboata 

bave DQt a ~ P7 dan\aIe ~ ladMR 
territory. The ov.l'Il~ NYe ... 
en aU necessary steps to &a:fu\J8rd .... 
dian territory. 

(C) Following the publicity slverr. to 
New Moore IsJ.and in the BIUl.Ilad.eU 
media there were SOIQa demonstl;'atiollS 
olltaide the IJldian Hi&h CQmDliuion 
at Dacca after the 17th May. The la-
dian HiSh Commission tequ.ested the 
Ban&ladeih Government to issue suit-
able instructions to the cOIl<:e.f.QeCi 
ag;encies to ensure proper protection 
to the Indian Hilb CommUelioJ:l &Ad 
Indian public sector ol'ianis.aUons, 
an<1 thi offices and residences ot tbO 
Assistant High Commission at Cbltta· 
gong and Raj$habi. EJeceptfn, for 
some damage to the Indian Airline'S 
Office, the Bangladesh Govem.llM'Ilt 
have so far provided the necessary 
protection. 

Foreign MInister's vlalt to Pald8laD 

*71. SHRI GEORGE F'ERNAN!)U: 
~  

SHRI KRISHNA CHANDRA 
HALDAR: 

Will the Ministerr of aTONAL 
AFFAIRS be pleased to state: 

(a) whetherr he is satilfied wiU's 
the outcome of his talks with tile 
Pakistani leaders during his recent 
visit to PaJdetan; 

(b) whether there has been atly 
d~tertninati n in the relatio:Qa bet .. 
ween India and Pakistan since lUI 
visit to Pakistan; 

(c) if so, the reasons therefor: 
and 

(d) whether any firm. dates have 
been tbted for the visit of th~ Palds-
tan! Poreilft Minister to India? 

THE MINISTER OF EXTZRHAL 
APPAIRS (SmtI P. V. N.t\JlASJIC-
HA RAO): (a) In the context of the 
limited objective, we by at for 




